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·Grant 'for Cyclones and Drought 

2277. SHRI AMAL DATTA: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that in the 
case of calamity caused by cyclones, 
75 per cent grant is given while in the 
case of drought it is only 50 per cent ; 
a'nd 

(b) if so, reasons for this djstinc-
tion? 

THE DEPUTY MINISTER IN THE 
'MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT 
(KUMARI KAMLA KUMARl)· 

.(a) and (b) According to the Scheme of 
Financing Relief Expepditure based 
on the recommendations of the 
Seventh Finance Commission, and ac-
cepted by the Government of India, 
non"i>lan grant to the extent of 75 % 
-of ' the actual expenditure over and 
:above the (matgin money is given to 
. the State Government in r spect of 
natural -calamities Ii e cyclone, floods 

etc. In the Case of drought, relief 
expenditure in excess of the matgin 
money is sanctioned in the form of 

" advance Plan assistance not exceeding 
5 % of the Annual Plan outlay of the 
State concerned. If the expenditure 
requirements, as assessed by the Cen-
tral Team and the High Level Com-
mittee on relief, cannot be met in a 
particular case, even after the enlarge-
ment of the Plan outlay by 5 %, the 
extra expenditure is to be covered by 
additional Central assistance not 
adjustable against the normal alloca-
tion of ~entral assistance for the Plan 
of the State, and thi assistance is 
given half as grant and half as loan. 
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